
Writtl!1l. AtUtDer. FEBRUARY 17, 1966 Written AnltDera 896 

AppUcatlons fer chance aI 
Government Quarters 

3111. Shrt M. L. Dwlve4l: 

Shrl Bharwat Jl.a Alad: 

Shrt S. C. Samanta: 

8hrl Sub04h Hans4a: 

Will the Minister of Works, Hous-
inc and Urban DeYelopment be pleas-
ed to Itate: 

(a) the number of applicatIons for 
the change Of quarters from allottees 
in general pool accommodation re-
ceived by Directorate of Estates upto 
the end of December, 1965 for each 
type and the number of cases l.t\ 

which th(' ('han~!e was granted; 

(b) wheth("r thE"fC are cases where 
the applicants were granloj the 
change of quarter but the changes 
were cancelled du(· to pxpiry of period 
~ssigned for a<...'Ccptant'c of change; 

(e) wheth~'r the ra:-les of applicants 
for changE' of quarters, who fail to 
communicate to the Directorate of 
Estate. within the pre.cribed tune on 
aCcount or circumstan('es beyond their 
control, are considered again for grant 
of • change; and 

(d) if sn, in what circumstances? 

Tbe MinIster 01 Works, Housine and 
Urb8ll Development (Shrl Mehr ChIoDo! 
I[hanna): (a) The number of appli-
cations received for change in the 
,eneral pool upto the 31st December, 
11165 and of the ch',nges given upto 
that date is as follows: 

Type 

II 

III 

IV 

V 

VI 
VII 

VIII 

TOTAL 

(b) Yes. 

No. of 
applica-

cations 
received 

for change 

3386 
2122 

607 

780 

4 ' 5 
lI6 

7434 

No. of 
of 

changea 
given 

390 
382 

88 

IIO 

1I6 

39 

11)0 

(c) and (d). Every officer is given 
one option to apply on a prescribed 
form fo:' a change in the ""me type in 
the locality of his choire. A copy of 
the Form is laid on the table of the 
House. [Placed in Library. See No. 
LT-5490/661. If the officer asks for 
a house in '3 locality of his choice in 
the sa'me type but declines to accept 
the same when allotted to him in his 
turn he is not considered for another 
change in that type. However, cases 
in which officers are unabb LO acc~pt 

the changes in time due to circum-
.tances beyond their control, are con-
sidered On merits. 

HO'Jsin, Loan In Dellll 

UII. Shrl Bajdeo S\na1l: Will the 
Minister of Works, HousIDc and UrlMa 
Development be pleased to Itate: 

(a) whether it is a tact that 10 

Delhi the persons on the waitUlg list 




